Name of the corporate debtor: ........couvevevererevinne. ;

Date of commencement of CIRP: .........cc.cccovvrvurernnecne ;

List of creditors as on: ........cccoeeeriinninas

List of unsecured financial creditors

other than financial creditors belonging to any class of creditors)

A tof (A t of any A t of |A t of |Remar
contingent |mutual dues, that |claim not |claim under |ks, if
Sl. No. Name of creditor Identification No. Details of claim received Details of claim admitted claim may be set-off admitted |verification |any
Amount of claim Amount covered [Whether related |% voting share in
Date of receipt |Amount claimed [admitted Nature of claim |by guarantee party? CoC
1 Lodha Development
Management Pvt Ltd |CIN: U70102MH2015PTC266875 22-05-2018 325183849.00 325183849.00|Financial 0.99%

32,51,83,849.00

32,51,83,849.00




